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before the National Development 
Council Resolution. 

(e) States which have already 
enacted new laws containing certain 
restrictive features have been advis-
ed to amend their laws deleting such 
restrictive provisions. In the case 
of States, which have prepared draft 
bills, such bills flave been examined 
and the comments of the Ministry 
have been communicated to the State 
Governments for -consideration and 

adoption. The States which have 
made only little progress in amend-
ing their cooperative law have been 
expedited to amend their coopera-
tive Acts for removing any restrictive 
features in their cooperative Acts. 
This question also figured on the 
agenda of the conferences of State 
Ministers for Cooperation held puring 
the years 1960 and 1961. 

Upgrading of Post OtIlces 

1103. Shrlmati Ramdalari SiDha: 

Wilr the Minister of Traasport and 
CommlUlieatiODS be pleased to rtate: 

(a) whether any steps have been 
taken or are proposed to be taken for 
converting Barharwa or Dhang extra-
departmental Branch Office into a sub-
post office in Muzaffarpur district in 
Bibar; 

(,b) if so, wfhere the matter stands; 
and . 

(c) if not, why nO step is being 
taken for upgrading either of the 
above post-offices? 

The Deputy Minister in the MiDis-
try of Transport and CommUDica-
tiODS (Shrl Bhagavati): (a) to (c). The 
proposals were examined previously 
but dropped for want of justificafioD. 
They are being examined afresh. 
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